
2J 5 Written Answ81's JUNE I, 1.89 Written Answers 

and 2500 telegraph oftlces in the 
Gountry during 1980-81. These 
Agurei afa subject to modification in 
the light of the revised Five Year 
Plan IG80-85 as may be finally ap-
proved by the Planning Commission. 

(b) The number of post otftces ten-
tatively proposed to be opened in 
Mabarasbtra state during 1980-81 dis-
trict-Wise is as follows:-

S.No. 

J. Ahmednap r 

2. Aklb 

3· Amra~ati 

4· A,'Jranpbad 

5· Deed ., 

6. Buld.na 

7, Blland.ra 

•• Chanda 

g. Dhule 

10. Jaigaon 

I I. Kolaba. 

12. K,olhapur 

11 Napur 

14. N&n4ed 

15. NalJik 

16. Osmanabad 

17. Parbhani 

18. Pune 

19. Ratnagiri 

20. Sangli 

21. Sat2rl 

!lIZ. Sholapur 

.23. Thane-

24. Wardha 

25. Ye..,tmal 

No. of Po,t oRice~ 
propoaed t I be opened 

7 

}O 

10 

10 

13 

SO 

5 

go 

35 
12 

to 

3.5 

J7 

10 

18 

The number of telegraph offices 
tentatively proposed to ,be opened in 
Jlaharashtra State District-wise 
durnig 1980-81 is glv~ below':-

Sl. Dhtrict No. of telecral'h 
offices proposc-d tl> bt-

op('ned 

1. Ahmednagrr , 
'2 .,' 

2. AUral'lgabad 10 

3. Amr.1~atj f ~~ 

-t. Alibagh 6 

5. Akola , 
7 " 

i. Bb.andar& • '12 

7. Bbir 12 

8. Buldhau 8 

~. Ohande E! 

10. DhuJia 25 

11. Jalgaon 26 
12. Kolhapur 25 
13. Nanded ~ ) 

14. Na2pur 12 

15. Nasik I..J-
16. Oimanabad 19 
17. Parbhani 10 

18. Pune I 5 
19. Ratna"iri 25 
20. SangU 20 

21. Satara ]7 
22. Sholepur 
23. Thana TO 

24, W adh. l~ 

25. Yeotmal 13 

:Bxtra aepartmeatal warkers 

119. SHRI SATYAGOPAL MISHA: 
Will the Minister of COMMUNICA-
TIONS be pleasd to state: 

(_) whether Gcwel'nment are aware 
of the fact that a large number of 
extra-departmental workers of post ar.d 
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tele.rapb department are workina 
within a slave system of service aud 
geUing very poor remuneration against 
their work; 

(lJ) whether it is also a fact that these 
e'ftra-depnrtmental workers are J!priv-
ed of the general facilities of the service 
(I.)ndition:; which other sections of 
ployees are enj oylnl; and 

(c) the proposals of the Government 
to relUlarise their services and '0 1m· 
prove tbeir service conditions? 

THE MINISTER OF COMMONI-
C.~TIONS (SHRD C. M. STEPHEN) 
(a) It i~ not correct to say that the 
Extra Departmental Agents are 
"working within a slave system ot 
service." They are free to resign from 
bervice at any time at their option. 
Th~ remuneration of the Extra De-
partmental Agents is fixed, taking 
lOt.o cOnsideration their workload and 
responsibilities. The remuneration 
payable to them is also reviewed 
once In two years and the last up-
ward revision was aone as on 1-9-
1979. The Government, therefore, 
doe~ not accept that they are getting 
very POor remuneration. 

(b) The Extra Departmental 
Agents are part-time employees and 
they are free to take up other avoca-
bons. Their service conditions cannot 
be the same as those of full time em-
ployees of the Government. 

({') There is no proposal to absofib 
all the Extra Departmental Agents as 
l'egular employees of the Department. 
Adequate opportunities have already 
been provided to Extra Departmental 
c.mployees for their selection to Group 
'1). posts and posts in postmen's 
cadre. The Government is also alive 
to the need to improve the service 
eondit;ons 01 Extra Departmental 
Agents and they are subjected to 
constant review. 

Budin, oyer of tile 'l)'aTaaco .. __ 
to Kerala Govel"JUDeD.t by the C.tre 

120. SHRI K. A. RAJAN: Will the 
Minister of WORKS AND HOUSING 
be pleased to state: 

(a) whether the Kerala State Gov· 
emment has requested the Centre to 
hand over Travancore House m New 
Delhi to the state Government; and 

(lJ) it so, the decision ot the unloa 
Government thereon? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETInI): (a) 
Yes, Sir. 

(b) The matter is under considera-
tion. 

Closur. of C1alIUa, Plau. ud MaIl.-
facture of Milk Prod. eta by DeW 

Mllk SeJae_e 

121. SHRI K. A. RAJAN: Will the 
Minister of AGRICULTURE be pleas-
ed to state: 

(a) whether nearly 30 chUUn& cen-
tres in U.P., Haryana and Rajastha. 
for processing and pastutisin, mUk 
for the D.M.S. have been closed down; 

(0) whether the manufacture of 
D.M.S. products like cheese, butter, 
ghee and ice cream have been stopped; 

(c) whether some of the plants anti 
machinery of the Delhi Milk Scheme 
bas been either auctioned or trans-
ferred to Amul Dairy at Anand ill 
Guiarat; 

(d) if so, the reaSOns therefor; anti 

(e) whether Government haVe aay 
proposal to wind up the scheme? 

THE MINLSTER OF STATE IN 
THE MINISTRY OF AGRICULTUllE 
(SHTII n V. SWAMINATHAN): Ca) 
Twenty Chilling Centres in U,P., 
Haryana and Rajasthan, were clo.~ 




